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Recrultinent Rules for JCB Photo Litho

5409, SHRI KESHAORAO. PAR-
DHI: Will the Minister of DEFENCH
he pleased to refer to the reply given
to parts (a) and (c) of Unstarred
Question No, 6494 on 2 April, 1982 re-
garding recruitment rules for JCB
Photo Litha Press and state: ;

(a) whether efforta for finalisation
of the matter have been campleted by
Government; and

(b) it not, by what time the Govern-
ment will finalise the long pending
issue?

THE DEPUTY MINISTER IN THB
MINISTRY OF DEFENCE (SHRI
K. P. SINGH DEO): (a) and (b). The
ragtter i3 stlll under consideration and
it. will take time more before a ‘final
decislon can be taken in this regard.

Fall ta Export of Irca are from Ovima

5410, SHRI CHITTA BASU: Wil
the Minister of COMMERCE be plea-
Sqd to state:

(a) whether it is a fact that the ex-
port of iron ore from Orissa has re-
corded a fall from about 2.7 million
tonnes in 1975-76 to about 1.6 million
tonnes In 1981-82;

(b) if so, the reasons therefor;
(c) steps taken for the step up;

(d) whether the Goveroment of
Orissa recently submitted 3 memoran-
dum in this regard; and

(e) if so, the reaction of the Union-

Government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P. A. SANGMA): (a) Yes, Sir.

(b) and (c). The reduction in export
of iron ore from Paradeep Fort has
been mainly on account of continued
recession in the world steel industry,
the incapability of the Port to receive
large size vessels and the poor load-
ing rates. Government have already

approved the scheme for improvement
in loading facilities, including inetal-
lation of wagon tippler, replacement
of reclaimer, etc. :

(d) Yes, Sir.

(e) Discussions have been held with
the representatives of Orissa Govern-
ment and others concerned to explore

avenuea of sustaining exports from
Paradeep,
National Policy for Resettloment of Ex-

Serviceamn

5411. SHRI CHITTA BASU: Will
the Minister of DEFENCE be pleased
to state: !

(a) whether Government have any
national policy for the reseitlement of
ex-servicemen;

(b) if so, the details thereof;

(c) responsibilities of the State
Governments and Union terrltory Ad-
ministrations as a part of natlonal po-
licy and its implementation; and

(d) the extent to which State/
Unfion territory Governments nave
fulfilled the responsibilities?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SBRI
K. P. SINGH DEO): (a) to (d). The
policy of the Government is to fur-
ther the resettlement of ex-service-
men to the maximum extent as prac-
ticable, For this, apart from making
job reservations for them in the De-
partments and bpublic secter under-
takings of the Central Gavernment,
steps are to be taken to enable ex-
servicemen to resettle ‘themselves
both through re-employment and in
self-employment ventures, by impar-
ting suitable training to them, 6 Other
measures for welfare of ex-service-
men and their families, particularly
in regard to medical and educational
faciljties, are to be adooted.

This obligation of resettlemment of
ex-servicemen is sharad by the Cen-
tre and the State Goveraments. The
role which the State Governments
have to play for resettlement of ex-





